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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD
* H %

C,A. 266/96, ' Dt. of Decisien : 16~=04-96.

V. Koteswara Rae | - ' ;. Applicant.
VSI

1, The Unicn of India, Rep.by
the General Manager, SC Rly,
Rzil MNilayam, Sec' bad.

2. The Chief Personnel Officer,
SC Rly, Reil Nilayam,
Sec'bad. ‘ .+ Respondents,

Counsel for the Applicant Mr. G,Ramachandra Rae

Mr. V.Rajeswara Rao,
SC fer Rlys.

Counsel feor the Respendents

CCRAM:

THE HCN'BLE SHRI R, RANGARAJAN ; MEMBER (ADMN,)



O.A. 266/96. : Dt. of Decisien : 16-04-96.

ORDER

{ As per Hon'ble Shri R. Rangarajan, Member (Admn.) [

Heard Shri G. Ramachandra Rae, learned ceunsel fer

the applicant and Shri V, Rajeswara Rae, learned counsel fer

the&espondents.

2, The.appliCant in this OA was directly recruited as
Assistant Catering Manager in SC Railway in the Catering department
in the year 1982, Presently he is werking in that capacity at

Kazipet in Secunderabad Divisien.

3. 0.A.N0.1102/91 was dispesed ef by the erder ef this

Tribunal dated 04-10-1994, The applicantsin that OA alse, where
Ui WV g

Iﬁ%as a party in that judgement,ﬁwefet§irectly recruitediﬁfsistant

Catering Managers. The prayer in that OA was fer a directien te

.the respendents te maintain single cemmen senierity list fer all

the Asst. Catering Managers in the entire Seuth Central Rsilway
and fer a further directien te the respendents te premote the

applicants in that QA to the pest of Catering Managers fE%m

" the date of premetien ef their next juni@rs‘with all censequential

benefits. That OA'was dispesed of with the fellewing éﬁd&ﬁ}-

“As it is new conceded for R-l te R-3 that the Zene
is the senierity unit in regard te the cadre ef Asst. Catering
Managers, the senierity list of Asst., Catering Managers has te
be prepared in regard te atleast all the Asst, Catering Managers
who were recruited after the fermatien eof the Seuth Central Railway

on the bhasis ef their rankings as per the select list and these
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who were selected at the time ef fermer gelectien have to be

placed above those whe were selected at the time of later

selectien. On the basis ef such senierity list, the date @f
promotion ef the respective applicants é.e., 2,%@@@ 7 and 9 has

te be adyanced frem the date the respective junier was premeted

as Catering Manager and if any such junier was promoted to the

next higher pest, the case of such applicants for premetien te

the next higher post has te be censidered and such of the applicants
who have te be selected to the next higher pest as per this erder
should be given natiehal promotien to the said higher pest from

the respective dates on which his respective junier was premeted.

Such ef these applicants whese premetiens have te be advanced o7

‘ﬁiamatéd te nexf'higher‘ﬁ@sfs gre'eﬂtifled‘t@ all the conséquentiél

gt
benefits including senierity, But the Mepetary{benefits has to

be given frem 1-11-90(This OA was presented on 22-11-91).®

4, i The applicant in the present CA submits that a fevised
senioerity list maintaining a cemmen single senierity list fer Asst.
Catering Managers was issued en 18-1-85, It is stated that the
applicant in thatlseniarity list stands at-Sl.Nm.92 and that seme
of his juni@r§ figure .+ Sl.Ne. 96,106,107,109 and 112 and thege
juniers are already werking as Catering Managers. It is stated
that seme e¢f his juniers wefe alse premoted to higher pest’} such

@s Catering Inspecter Gr-II,

Fuokid

5. " The applicant submitted a representation dated ]4-03;95

{Annexure~IV) t@rR-2 te give him preferma premetien en par with his

jLJ . v juniers whe were premoted te the higher gradesé_ But it is allegegd

that ne reply has been given te that representation se far.
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6. Aggrieved by the abeve, he has filed this OA
praying'er a directien teo the respendents te premete

him te the pest of Catering Manager and Assistaﬁt Catering
Inspecter Gre1I1 frem fhe dates when his juniers were premeted
te the said pest w.e.f., 15-07-1988 and 10-01-1994 respectively
with all censequential benefits such as senierity, arrears ef

salary etc.,

7. R-2 should immediately check up whether the ayerments

of the applicant in regard te his senierity vis-a-vis the juniers
mentioned in this CA is cerrect s per‘the single commen senierity

list asted 18-1-95 issued by them in pursuance of the erders

4o _abeve, '

faf*fﬁzﬁ‘5@f§§§§£:§§§§§gg§§& In pursuance of the direction (™

given by ‘this Tribunal in CA., 1102/91, if the claim ef the applicant
herein : '

/is feund te be cerrect he sheuld alse be censidered for premetion

®n par with his juniers in that cemmen senierity list. The

reépresentstien of the applicant dt. 14-03-95 should be dispesed

of in accerdance with.the direction given in the OA referred te
abeve within & peried ef three menths frem the date of receipt

of a cepy of this erder.

8. The COX is ordsred sccoerdingly at the admissien stage

pro—5

(R. Rangarajan)
Member Admnﬁ¢1 {Z .
F; “f ‘T“-
' L

: ~ , (3 e T8 ]
Dated : The 16th_april 1996. 7 K (..S) \

T{oictated in Open Ceurt)

iteelf. Ne cests.
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0iA $266/96
| t 5 3
Copy Lot~
1/ The General Manager, South Central Railwey, Umion of
India, Railnilayam, Secunderabad, :
2, The Chief Personnel Officar, Soutb Central Railvay,
_ Raxlnilayam, Sacundarabad.
3§ One cepy to Sri. GsRamachandra Raa! advecate, CAT, Hyd.
4. One copy tnISri; UJR&jesuara Rac, SC for Rlya; CAT, Hyd w
S« 0ne copy to Lxhrary, CAT, Hyd.
6+ One apare copy.
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